BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE — AT CHENNAI

Application No. 64 of 2020

V. Rajesh,

Representative of residents of Rama Reddy Palayam,
N(_>.73, Ward No.13, Rama Reddy Palayam,

Minjur Selection Grade Town Panchayat,
Thiruvallur District — 601203.

(39

... Applicant

— Versus —

. Union of India,

rep. by its Secretary,
Ministry of Environment, Forest & Climate Change,
Jorbagh, Lodhi Colony, New Delhi — 110003.

_Tamil Nadu Pollution Control Board,

rep. by its Member Secretary,
Anna Salai, Guindy, Chennai — 600032.

. State of Tamil Nadu,

rep. by its Chief Secretary,
Fort St. George, Chennai — 600009.

_State of Tamil Nadu,

rep. by its Principal Secretary,
Environment & Forests Department,
Fort St. George, Chennai — 600009.

_State of Tamil Nadu,

rep. by its Secretary,
Public Works Department,
Fort St. George, Chennai — 600009.

_ State of Tamil Nadu,

rep. by its Secretary,
Municipal Administration & Water Supply Department,

Fort St. George, Chennai — 600009.

_Minjur Selection Grade Town Panchayat,

rep. by its Executive Officer,
No.29, Bakthavatchalam Street,
Minjur — 601203. Thiruvallur District.

8. The District Collector,
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Thiruvallur District.
Thiruvallur - 602001.

9. The Revenue Divisional Officer,
Ponneri Taluk, Railway Station Road,
NGO Nagar Extension, Ponneri — 601204,

10. The Tahsildar,
Ponneri Taluk, Railway Station Road,
NGO Nagar Extension, Ponneri — 601204,

1. The Assistant Director of Town Panchayats,
Thiruvallur Collectorate Office,
Thiruvallur - 602001.

12. The Joint Chief Environmental Engineer,
Tamil Nadu Pollution Control Board,
No0.950/1, 1 F loor, Poonamallee High Road,
Arumbakkam, Chennai — 600106,

13. Chennai Rivers Restoration Trust,
No.6/103, Dr. D.G.S.Dinakaran Salai,
Raja Annamalaipuram, Chennai — 600028,

14. D. Uday Kumar Reddy, Civil Contractor,
No.12, Vinayagar Street, Ramana Nagar,

BDO Office, Minjur — 601023.
... Respondents

STATUS REPORT FILED ON BEHALF OF RESPONDENT No. 7

I, Mr N Vetri Arasu , S/o. P Narkunan, Age 57, Otraivadai Street, Puzhal, Chennai

600066, do hereby solemnly affirm and sincerely state as follows:

I. I am presently discharging duties as Executive Officer of Minjur Town
Panchayat, the 7" Respondent herein. 1 am acquainted with the facts of the

case from the records available. 1 am filing this Status Report on behalf of

Respondent No.7.
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2. On 10" March 2022, this Honourable Tribunal directed as follows:
6. The Executive Officer Minjur Town Panchayat is also directed to file a
further action taken-cum progress report regarding the implementation of the

Solid Waste Management Rules 2016, within their jurisdiction.
Allocation of Land at Kalpakkam Village

3. The District Collector of Thiruvallur sent a proposal to the Commissioner of
Land Administration in order to transfer of land in S.No 185, 186 and 187
measuring 1.19.0 hectares in Kalpakkam Village, Ponneri Taluk Thiruvallur
District. On 8" October 2021, the Commissioner of Land Administration
response to the Collector’s proposal as:
The land transfer proposal received has been carefully examined.
Scrutiny of the proposal reveals that the following particulars are
missing:
i) Copy of Remittance Challan towards development charges.
i) Copy of the report addressed to the Directtor of Animal
| Husbandry and Veterinary Servcies seeking NOC.
i Proposal Land (S.Nos 185, 186 & 187 of Kalpakkam Village)
i) Adangal and FMB extract of S.No. 185 of Kaqlpakkam
Village
ii) Al Notice with witness signatures
iii)  District Revenue Officer’s inspection report
iv)  Withdrawal Notification 9Tamil and English)
V) GLV Extract.

Hence, the proposal is returned herewith in original and hereby
directed to send the land transfer proposal afresh, after issuing
enterupon permission as directed in G.O 241 Revenue Department

dated 16.5.20 with proper check list and relevant records in duplicate.
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4. On 12™ January 2022, a letter sent to the District Collector and a copy 0 the
Assistant Director of Town Panchayat, requesting for “Enter upon Permission”.
In this letter we explained that to implement the Solid Waste Management
Rules 2016, we appointed Ramanujam Social Service Society. There are 48
workers engaged in collecting the domestic waste from door to door, either by

pushcart or by tricycle. At the primary source, we segregate bio and non-

biodegradable waste. At the Resource Recovery Park, we employed 6 workers
to bio-manure process and for the separation of re-cycle plastic waste. Our

Town Panchayat is selling both bio-manure and the segregated plastic in the

market.

5. On 29" March 2022, a letter was sent to the Director and Joint Director of
Animal Husbandry requested them to notify development charges for the land

exchange. Our Town Panchayat is yet to receive their response.

6. I humbly submit that, we are yet to receive response from the District Collector
regarding our request to “Enter upon Permission”. On 5% April 2022, Joint
Committee visited the site and advised us that:

1. Legacy waste to be removed completely and processed.

2. With the help of the District Collector, relocation the Resource
Recovery Park and Micro Compost Plant;

3. Maintain records for recycling waste and incinerated waste; EC to be

paid to TNPCB.

7. It is important to note that, public hearing was conducted to establish an
incinerator at the site, Rama Reddy Palayam with the aid of M/s Adani
Corporation, through their Corporate Social Responsibility Fund. They
allocated nearly Rs 65 lakhs, and the same was withdrawn by them on citing

this application. Due to the present OA 64 of 2020, our town panchayat has lost

its opportunity to establish an incinerator, to obtain zero waste. I humbly

&CUTIVE OFFICER

MINJUR TOWN PANCHAYAT
THIRUVALLUR DISTRICT



submit that, our town panchayat has spent nearly Rs 18 lakhs, from our general
fund for construction of the incinerator. The amount spent by our Twon
panchayat did not achieve its mission due to this application. It is important to
note, human habitation is nearly 2km away from the site. In and around the site

lands were recently developed by the promoters for residential purpose.

Legacy Waste

8. Our Town Panchayat instructed Centre for Environmental Studies, Anna University,
Chennai in relation to the legacy waste at the site. I respectfully submit tp this

Tribunal, that this legacy will be cleared by this month.

9. I respectfully submit that, as soon as we receive the Permission to Enter from the

District Collector, we will be able to relocate to Kalpakkam to establish our waste site.

10. Hence, in the above circumstances, it is respectfully prayed that the National Green
Tribunal South Zone may be pleased to pass orders or other orders may be deemed fit

and proper according to the circumstances and thus render |

Signed: /@

Date: [;// 0409 p?,@ﬂ/;Z/

Verification
I, Mr N Vetri Arasu, Executive Officer of Minjur Town Panchayat, do hereby verified the

contents of this Report and they are true to my personal knowledge based on the records

Signature: /ab
Official stamp:

EXECUTIVE OFFICER
MINJUR TOWN PANCHAYAT
THIRUVALLUR DISTRICT

and I have not suppressed any facts.



LAND ADMINISTRATION DEPARTMENT

From To

The District Collector,

Commissioner of Land Administration,
: Tiruvallur District.

Ezhilagam, Chepauk,
Chennai — 600 005.

Letter No. V1/1355718/2021, dated: 8.10.2021

Sir,
Sub.: Land — Land Transfer - Tiruvallur District - Ponneri Taluk - Kalpakkam
1.19.0 hectares - classified as

Village — S.No.185, 186 & 187 - extent 3
“Meikkal” - land transfer in favour of Minjur Town Panchayat for Solid

Waste Management - proposal received — Reg
Ref.: District Collector, Tiruvallur Letter No.8371/2021/B3, dated:27.6.2021.

————

| invite your attention to the reference cited.

ollector, Tiruvallur has sent a land transfer
85, 186 & 187 measuring 1.19.0
llur District in favour of Minjur

in the reference cited, the District C
proposal recommending the transfer of land in S.Nos.1
hectares in Kalpakkam Village, Ponneri Taluk, Tiruva
Town Panchayat for Solid Waste Management.

The land transfer proposal received has been carefully examine

proposal E%Q_ls that the following particulars are missing:-

i Copy of Remittance Challan towards developmental charges.
i) Copy of the report addressed to the Director of Animal Husbandry and

Veterinary Services seeking NOC.
Proposed Land (S.Nos. 185, 186 & 187 of Kalpakkam Village)
i) Adanagal and FMB extract of S.N0.185 of Kalpakkam Village.

i) A1 Notice with witness signatures.
i)  District Revenue Officer's inspection report.
iv)  Withdrawal Notification ( Tamil and English)

v) GLV Extract

d. Scrutiny of the

Alternate Land (S.No.435 of Kolur lll Village)

i) Extracts of ‘A’ Register, Adangal and FMB
(7\") Subdivision Records "
iii) Copy of A1 Notice calling for objections
iv) VAO and Public Statement
v) Resolution of th itti
" atomate site e local body permitting the cattle to graze on the proposed
vi) GLV Extract
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i o
Hence, the proposal is returned herewith in original and hereby directed to senq
the land transfer proposal afresh, after issuing enterupon permission as directed in G.0.

241 Revenue Department dated: 16.5.20 with proper checklist and relevant records in
duplicate. '

Yours faithfully,
Sd/- G.Poongavan
for Commissioner of Land Administration
/l Forwarded by order //

Superintendent.
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